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[Shri Vithalrao  Madhaurao Jadav] of the
bomb blasts and so many other things
that had happened there. If the gas leakage
is there and if the industries behave in this
fashion the poor people will loss their lives. It
is very essential that the Home Minister
should come forward. The Home Minister
has already assured that he would come. . .
(interruptions) .. I want the hon. Minister to
make a statement. (Interruptions)...

THE VICE-CHAIRMAN (SHRI
MD. SALIM): Mr. Minister.
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SHRI MENTAY PADMANABHAM
(Andhra Pradesh): This issue has been going
on for the last two days. (Interruptions) ...

THE VICE-CHAIRMAN (SHRI MD.
SALIM); You need not repeat it. Please sit
down.

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAJESH PILOT): Mr. Vice-Chairman, Sir, I
don't know what my senior colleague, Mr.
Chavan, has assured the House. I will assure
the hon. Member that we will see to it that the
assurance is implemented at the earliest.
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SHRI JOHN F. FERNANDES
(Goa); Mr. Vice-Chairman, Sir, Ihave
to commend the hon. Minister for coming
tothe House... {Interruptions) ...

SHRI JAGESH DESAI (Maharashtra); It is
negligence, total negligence. (Interruptions)

THE VICE-CHAIRMAN (SHRI MD.
SALIM): Mr. Jagesh Desai, this is also an
important issue. This id clarification on the
statement made by the Minister on the
Calcutta bomb blast. (interruptions)... Let the
clarifications be taken up. The moment the
Government is ready with a statement, we
will announce it. There is no problem.

SHRI JOHN. F. FERNANDES: Mr. Vice-
Chairman, I was saying that X have to
compliment the hon. Minister for giving first-
hand information to this House because the
hon. Minister himself has visited the place.
Still there are many doubts .I hope the hon.
Minister will clarify them. It was mentioned
that there was no similarity between the
explosions which took place in Bombay and
Calcutta. It is presumed that the explo-son in
Bombay was caused by RDX substance which
was imported to this country. The explosion in
Calcutta was caused by some crude bomb. The
hon. Minister said that they had not
established any link between the two
explosions. The Minister has mention ed that
two buildings situated in plots 226 and 227
had come down. The Minister has also
mentioned that two people had been arrested.
May I know from the hon. Minister whether
these people are the owners of the plots or
land. I would like to know whether there is
any conspiracy, taking advantage of the bad
situation in the country, by these house-
owners to evict the tenants and take free
possession of these buildings. The Minister
has not mention-
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ed the names of the people who were arrested.
I am told the name of one of the gentlemen
is Mr. Rashid. May I know from the hon.
Minister what his party affiliation is, whether
he is involved in any political activity, whether
he is a member of any political party in the

country The hon. Minister made a
statement to the Doordarshan yesterday
that explosives were smuggled into our

country through sea routes. We have a vast
sea-line covering east. = west and south of
our country. I would like to know whether
the hon. Minister will instruct the Navy and
Coast Guard to have a strict vigil on small
country fishing vessels.  All these vessels
should be put under surveil-lance to avoid any
explosives landing in  our country. It is
also reported in the press that the bomb
detecting squad, the investigating squad, is not
having any  up-to-date machinery. The
bombs used are all high-tech bombs. I
would like to know from the hon. Minister
whether he  will import these equipment
from  the advanced countries. The President
of America has already written to our
Prime Minister. We should import these
equipment.  highly advanced technological
equipment , because with the obsolete
technology we are going to waste our time. If
we do not arrest this type of bombing, these
elements will be further encouraged because
there is no detection. These are the
points which 1 would like the hon.
Minister to respond to.

SHRI SUKOMAL SEN (West Bengal)-. Sir,
after the Bombay bomb blasts, the Calcutta
explosion  has caused great concern to all of
us lo the entire country. The Government has.
of course, sounded the red alert and the State
Governments have taken precautionary
measures. Whether this explosion in
Calcutta is connec ted with the blasts in
Bombay or not, that has to be conclusively
decided later on after the investigation is
over. We are not here to comment on that. But
now it is a fact that in Bombay blast also
the brain may be
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of the outsider but the hand was a domestic
hand. The underworld, anti-national
elements, smugglers and drug traffickers were
the real opera. tors of the blast here. It
appears from the news paper reports  and
from the statement of the minister that
some persons were arrested. It is suspected
that if explosives were stockpiled there.
People do not normally stockpile explosives.
It is only the underworld, anti-national ele
ments. smugglers and drug traffickers who
require explosives for  their own purpose.
So, it is sure that some anti-national
elements, smugglers, drug traffickers
were involved in this incident that has
taken place in Calcutta. From this we can
conclude that the underworld of the country
has become very strong.  They have spread

their network throughout the country. Their
empire is quite ahighty empire.  They
can commit mischief anywhere they like.

This nnderworld is  interiinked domestically
and they are also linked
internationally because this powerful
underworld cannot work without a
domestic linkage as well as foreign linkage.
So, this is a very dangerous situation.
When  Bombay blast were discussed in the
House, myself and many hon. Members men-
tioned that it indicates  lapse on the part of
the Intelligence. There also the same lapse
came to the surface. Whether it is a lapse of
the Central Government or the State
Government or this Government or that
Government that doer, not matter. The present
situation is quite volatile for the last few
months. In this volatile situation the
Intelligence network should have been more
alert and vigilant. They should have been
more careful in their watch on the activities
and movements of the underworld. That lapse
is visible. I would like to know from *he hon.
Minister, in view of what has happened in
Calcutta and Bombay or what may happen in
other parts of the country also, particularly
in view of the volatile situation in the country,
whether he is thinking of taking some action in
revamping
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[Shri Sukumal Sen] the Intelligence both of
the Centre and of the State Governments, so
that we can foresee the troubles and we can
nab the culprits well in advance and
recurrence of these incidents can be avoided.
Otherwise, the underworld is acquiring more
and more strength and acquiring these
explosives. Calcutta may, not have RDX that
has been found in Bombay. But that also is a
powerful explosive. These explosives are not
usually necessary for petty normal activities of
the anti-socials. They use crackers and all
these things. It appears that they stockpiled the
materials for some bigger purpose for a more
nefarious purpose, for more a mischievous
purpose. What is the purpose? Definitely it is
not for the petty bickering squabbles, it is for
something else. That is why it re quires that
our intelligence should be more vigilant to nab
the culprits and unearth the conspiracy of the
underworld who want to take advantage of the
unstable situation. What has happened on 6th
December thereafter there is a new situation.
The people can take advantage of this. Foreign
conspirators can take advantage of it. That is
why it is necessary that the Central
Government and the State Governments
together should take very concerned action to
fight the menace of the underworld so that
these terrorist activities and this kind of
explosions do not take place in 'our country in
future.

The Minister has said that the Chemicais
that were used in Bombay blasts are not
visible in Calcutta blast. Now, 24 hours have
elapsed. The Minister has come back last
night. We are discussing the issue now. We
want to know whether the Minister has got
any more feedback after he has returned from
Calcutta because of the investigation
processes. All experts are there. Is there any
new revelation? I would like to know whether
there is any connection between the
Calcutta
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blast and Bombay blasts. Lastly, I would only
like to say a word about the relief that is being
provided to the victims, to the families Of
those killed or who were injured. Recently,
Government announced that Rs. 2 lakhs would
be given to the next of kin of those who were
killed. I would like to know whether Central
Government is coming forward in this respect
so that the State Government is in a position to
provide relief. I would like to know what the
Central Government is doing In this respect. I
would like to maks an appeal. It is necessary
to And out the real culprits. For this, the Mem-
bers of Parliament, various political parties
and the Government should come together and
create an amongst phere so that investigations
can be conducted. There should riot be an
attempt to create a political smokescreen for
one reason or the other; otherwise under that
cover the real culprits will eslcape. We should
not allow the real culprits to escape. Many
people may say many things. All sorts of
rumours will be floated in this country. At
such a time we should be careful. With these
words, I conclude and hope the hon. Minister
will clarify all the points that I have raised
here.
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qréf & Fga A wE@el @ §...
(srm) . ..

SHRI DIPEN GHOSH: Mr. Vice-
Chairman; it is a downright. He has no right
to take the name of my
party.. . ( Interruptions) ...

THE VICE-CHAIRMAN (SHRI
MD. SALIM): You can only  ask
questions.  Please restrain yourself.
(Interruptions) .. .

off favp wva wwa: F oo
# yr AgT wC @I, . (TIU™)

SHRI DIPEN GHOSH: He cannot take the
name of my party. None of them belting to
my party... (Interruptions) ... It is a downright
* (Interruptions) ...

THE VICE-CHAIRMAN (SHRI MD.
SALIM):  Mr. Shastri, please
refrain yourself. .. (Interruptions) ..
ofy favwy Frer avest : & ) A
[, W aems oL L

e IR ) ﬁug
T & G figuar TRaT §
o

*Expunged as ordered by the

Chair_
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SHRI SUKOMAL SEN: We are disussing

a very serious matter. He is enjoying the
whole thing.
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THE VICE-CHAIRMAN (SHRI
MD. SALIM): Please ask only whe
ther it is true or  not.
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SHRI DIPEN GHOSH: They have been
arrested by the CPI(M) Government and not
by the BJP Government. He is alleging that
those two persons belong to our party. Our
Government only has arrested them.
(Interruptions)

ot o fag @3 (TFwAT)
afat v F 4% § A=y &, -
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SHRI DIPEN GHOSH: If he says it
seriously, then on behalf of my
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party, I say , it is a downright * He is taking
advantage of the newspaper refrain yourself. .
. (Interruptions) .

st we foam nvaw : (wa7 w_w)
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SHRI DIPEN GHOSH: When Mr.
Sukomal Sen wanted to ask a dues
tion yesterday, they did not alliw

(Interruptions).

THE VICE-CHAIRMAN (SHRI MP.
SALIM): The Minister ,. wants to say
something.

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI RAJESH PILOT): Mr. Vice
Chairman, Sir, let me answer this query
on priority.
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*Expunged as ordered by the Chair.
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SHRI YASHWANT SINHA
(Bihar): Mr. Vice-Chairman, Sir, after the
Calcutta blast, an impression has been
created, not only in this country, but perhaps
all over the world, as if this country is sitting
on dry powder and something terrible might

happen anywhere in this country.

Sir, when we were discussing the the other
day the Bombay blasts, you were presiding
over the House and I had said that we should
not politicise these issues, that they were
beyond party politics, that this whole nation
was under threat, the people were under
attack and, therefore, we should approach it
in that spirit because it is a question of
defending the riation today.

1 will suggest very humbly that it is in the
same spirit that we should approach our task
today also. I had "also said, Mr. Vice-
Chairman, Sir, that day that irrespective of
what happened in the past, without trying to
apportion any blame to anyone, the
Government was exposed to two acid tests, to
my mind. One was to catch the culprits

without any unnecessary loss of time and that

is the bounden duty of the Government. And,
Sir, the second was to prevent recurrence of
such incidents with all the might that the
Government and the State Governments put
together have. Now, unfortunately,

after the Bombay blasts, this blast has taken
place in Calcutta and this has created the kind
of impression to which I was referring. It is
very necessary, to my mind that we use all the
powers that we have, we use all the
Intelligence that we have, that we take
whatever assistance that we

want from internal and external sources to make
sure that nothing untoward happens. A person
like me, Mr. Vice-Chairman, Sir, is worried
because when I see the newspapers today, I find
that the day before yesterday, the US State
Department had issued an advice to all its citizens
not to travel to Delhi because they feel that Delhi is
under threat.  Today, I have read that the Delta
Airlines and certain cause Delhi is under threat.
The US businessmen  are  postponing  their
visits to this country, to Delhi, because Delhi is
under threat. I am referring to these because,
yesterday, you may recall, when we were discus-
sing this matter in the House, we had requested the
honourable Home Minister to come to this House
with  a statement not only on  the Calcutta
blast, but also about Delhi, becausa with all these
that are happening, I  we are concerned very
much about the security of Delhi and, therefore,
sinee the Minister of State for Home Affairs has
not covered this aspect, 1 am bringing it to his
notice that it will be desirable on his part—I am
making this suggestion now—if he takes the
House into confidence and if he takes the people of
this country into confidence about what
precautionary steps —whatever he can tell, he can
share with us—are being taken for Delhi, which
is directly a Union territory and ; elsewhere in
the country together and gives an assurance to the
people of
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this country that things are under con- \ rol,
that the Government, as I said the other day,
means to govern and that it is not merely a
spectator of things happening and then
Ministers rushing to the site of incidents. That,
to my mind, is very important and I will be
grateful to the honourable Minister of ~ State for
Home Affairs if such an as- ] surance were
forthcoming.  As fas- as the Calcutta blast is
concerned, [ am  glad the Government has not
repeated the plea which had been made earlier
that this is also a part of the conspiracy to
destablise the economy. I am glad it has not
been 'repeated because I would like to tell you,
as a friend as a word of warning, that if you
repeat it too much that it is only to destabilise
the economy, an impression is being created as
if you are seeking an alibi, you are trying to
find an alibi for the failures of your economic
policy, that you will say that our economy also
was bound to such-ceed, it failed only
because these blasts took place. Do not take
that line. It is not in your interest, it is not in
the interest of the nation for you to take that
line. And, there fore, don't go for these alibis.

The important thing is: Is there a nexus, is
there a link between what has happened in
Calcutta and what has happened in Bombay?
And in that context, Mr. Vice-Chairman Sir,
while the Minister has said that so far he has
not come across any information to suggest
such a linkage or nexus, it is important that this
line be investigated thoroughly. And I am sure
the Government is doing it. But let us not rush
to any conclusions either way to say that there
is no nexus cr to say that there is a nexus. And
in that, I would like to go back to what I said in
my intervention on the Bombay blast that
nobody, and certainly not the members of the
Government, should rush to the press with all
kinds of half-cooked theories. It docs not
behave political leaders to make statements
which cannot be justified on the basis of facts.
I am sorry, there is a statement which has
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been ascribed to my friend, Mr. Vishnu Kant
Shastri, who was speaking just now, that it is
a pure gang warfare, that it is only because of
this gang warfare that this blast has taken
place. Irequest them also.. .

SHRI VISHNU KANT SHASTRI: 1 said
that is one of the possibilities. I repeated it
here that that is one of the possibilities.

SHRI YASHWANT SINHA: Mr. Vice-
Chairman, Sir, that is not the impression
which I got when I ~ went through the press
statement or the press briefing which Mr.
Shastri did. I am appealing to all sections of
the House that let there be restraint  in our
comments. Itis very important at this time.
And I am particularly appealing to the ruling
party.  The official spokesman of the ruling
party, while briefing the press the other day said
that Pakistan should be declared a  terrorist
State. Are you playing the game of a
particular party? Is the ruling party
interested in repeating what another party is
doing for political gains? That should not
be our intention. Before we make any
charges against anyone, the Government
must be able to collect all the information. I
had said that you must break the hand

which is trying to grab this nation. But we
must have evidence.  And in the absence of
evidence, We should not say anything.

Therefore, I am appealing, as I said, to the
Government and to  all sections of the House.
Let us not rush to the press with our half-
baked ideas, with statements which we cannot
justify.  And the point which has been made
by the earlier speaker is important. =~ What
was so much explosive doing in that building?
How was
that explosive collected? Over what period of
time? Was the State Intelligence aware of it?
If it was not aware of it, why was it not aware
of it? Was the Government of India's
Intelligence aware of it? If it was not, why was
it not aware of it? All
these explosives could not have come there
overnight. And is it that they
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went off by accident, that all the explosives
suddenly exploded and that caused this kind
of a damage? Mr. Vice-Chairman, Sir, this is
a line which must be pursued vigorously
because to me, it appears that there is certain-
ly a conspiracy to destabilise, not the
economy of this country but this whole
country. And we must able to get at the
bottom of it, and we must or able to take care
of that problem.

Mr. Vice-Chairman, Sir Mr. John
Fernandes referred to this aspect.
Yesterday, in his  television  speech which
I also heard—I am repeating it because I do not
find a mention of it in the Minister's
statement— the hon. Minister of State for
Home Affairs said that we have to be
particularly alert in regard to the coastal
areas because obviously things could be
smuggled more easily along the coast because
all the coast is not guarded. Now, I am
surprised that he has not covered this aspect in
his statement. And I would like him to clarify
what exactly was in his mind. Was it on ihe
basis of some specific information that he
made that statement  on the television in
Calcutta? And what are the precautionary
measures that  the Government proposes to
take in order to ensure that our coast is safe,
that our coastal States are safe that the people
living in the coastal areas are safe, and that
such incidents will not be repeated? The other
pointed question which I would like' to  ask-
the Minister is, he went to Calcutta yesterday
and he has said today that the number of dead
is 62, and my question is, what is the latest
information? Has the debris been cleared?
How much of it is left? Is three a suspicion that
people might be buried that there could be
dead or injured under the debris of those
buildings even now? How is the whole thing
proceeding? In the same way, he should also
clarify what exactly is happening in regard to
the investigations, because we are getting
differing newspaper reports. Some people
are saying that we have get U.S.  experts.
The U.S. Government denies it one day.
Then there
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is some confirmation that U.S. experts have
come, Interpol experts have come. If the
newspapers can get it certainly the House can
get that in, 'formation. I also understand, for
in-stances that the Police-Commissioner of
Bombay is addressing a daily press conference
where he is sharing a lot of information with
the press. Perhaps, the Calcutta Police
Commissioner is also doing the same thing.
So, the Government need not to be wary of
sharing information with the House. It is
already being made available either in the
State  Assemblies or by the Police
Commissioners in their respective
jurisdictions. It will be worth its while for the
Government to share that information with us.

So, I would suggest to the Government
most humbly that alertness is the need of the
hour. Eternal vigi-lance as they say, is the
price of liberty. I think the country has come
to a stage where all of us will have to be
eternally vigilant in order to protect the life,
liberty and property of our citizens and that is
the bounden duty of the Government. I am
sure the Government will live up to discharge
it. Thank you.
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SHRI G. G. SWELL (Meghalaya): Sir, the
Minister in his statement has expressed his
personal doubt about any linkage between the
Bombay blasts and the Calcutta blast. I hope
lie himself is aware that he is confining the
question to the technical side. Whether
technically there is a linkage between the
kinds of bombs used in Bombay and the kind
of explosion that took place in Calcutta, well,
that is for the experts to say, but to me, there is
the linkage. Linkage number one is the timing
linkage. The Bombay blast took place on the
12th of March and this one four days later, on
the 16th of March. The timing is important
and the intention appears to me to make it
appears as if the whole ecountry is vulnerable.
In my intervention on the Bombay blasts I said
that this whole country is on trial. We seem to
project our image of a big helpless giant
sprawled on the floor, exposed to attack by. a
pack of hounds from elsewhere. That is what
we are hearing. And I said also that the
Government is on trial. You have to control
the situation, you have to restore the image of
this country or quit. This is extremely
important. To me it appears, there is a linkage
in pevsonages, the persons involved. It is now
established that the persons involved in the
Bombay blast, at least acme, are underworld
characters. They have mention the name of
Yakut Memon and his brother's family who
escaped to Dubai just in the nick of time. How
did they escape? The Home Minister here has
said that there wan the UAE Government to
extradite them. They are aware of that. We
would like to know the reaction of the UAE
Government to thin. What is their reaction to
this? We are also told by newspapers that the
Memons, may be, Daood Ibrahim himself, are
no longer in Dubai, they nave fled to Pakistan,
to Peshawar or to some other place. You can
clarify all thin. And there is the linkage in
location, the type of location the choice of
location. In Bombay it was the Stock
Exchange Building, the
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Air Indian Building and all other placen of
that sort: the explosion in Calcutta, occurred
just a few hundred metres away from the .Lai
Bazar Police Station and the Writers Building,
the Headquarters of tne West Bengal
Goverriment. You could help and clarify to us
about this issue. My friend, Mr. Fernandes
talked about your appearance on the televi-
nion, and it was repeated toy Mr. Yashwant
Sinha. Unfortunately, I do not watch the
television because the place where I am
staying does not have any arrangement for the
CNN, cable television and all that. I don't
want to watch it. The place where I am living
does not have all these facilities which other
places in Delhi have, cable televinion and all
other things of that sort, which one could
watch sometimes-with benefit. I don't want to
which the Doordarshan at all. I do not watch it
even for the news. Under pressure of my wife,
I bought a television in Delhi. It is just a piece
of junk lying in corner of the room. I do not
look at it at all So,. I missed the advantage of
nearing you on the television.

You have sent a report today that the coastal
areas of our country should be watched
carefully. In this connection, there, are reports
that on February 22 there was a landing of 64
misterioun packagen in Maharashtra at a place
called "Moore" near Dahanu on the
Maharashtra-Gujarat ~ border. These 64
packages which got into the country, were
taken possession of by an underworld
character, Raj Kohli and all through the
Customs had no knowledge about it. They are
suspected to be the packages containing all
these RDX bombs or NBX Oombs: In
Calcutta they were very high, plastic
explosives. You can clarify this to us.

The last point is that Delhi is stated to be
under imminent danger of terrorist attack.
This is not an irresponsible talk . A country
like America which has the biggest and
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the most efficient espionage network,
electrical as well as human, has given this
warning. They have gone to the extent of even
telling their eiizens not to go to Delhi and
telling their diplomats in Delhi not to go to
Connaught Place and other places in Delhi. I
am due to go to my home-town on the 20th. I
do not know whether I should go to the airport
at all. That is the kind of insecurity. Of course
we will do it. Life will go on. But there is a
feeling of insecurity. You can share with us
whether there is really an imminent danger in
Delhi. And if something happes in Delhi
despite all this, then—you are my good
friend— 1 think, you will not have the moral
right to sit in that chair. You are a man of
honour, I respect you, I like you, and, I think,
if anything happen in Delhi, the best thing will
be to quit because we are discontented. It is
ridiculous.

It is all right if Pakistan does something to
us. We can stand up to it. I do not want that
we should go to war with Pakistan because the
IST has been involved in it. It is quite possible.
Peshawar has been mentioned. But we know
the power structure in Pakistan. Te ISI is a
power centre by itself. The President is a
power centre by himself. The Prime Minister
is a power centre by himself. The ISI in
Pakistan is growing, into a monster, a kind of
Frankenstein against its own Government. It is
irresponsible to talk ot going to war. We have
to; do that if necessary, if we are attacked.
But, then, we have to calculate the cost.
Where are we placed geographically and
economically? We cannot antagonise the
entire Muslim world. We have to work to-
gether.

As I said in the last intervention, we have to
develop a special force, an anti-terrorism
force, in this country. It has to be a kind of
force that will have close linkage with the
anti-terrorist organisations in various
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parts of the world, including the Muslim
world. Algeria today is facing a grave
problem  of  terrorism Egypt is facing a
grave problem of terrorism and all that.
We should establish and deepen our links
with Israel, because if there is one country in
the world with more-expertise to fight
against anti-terrorism and cos-mopolitan Or
global terrorism, it  is Israel. ~ We would
like to know what you are doing in all these
matters in order not only to safeguard this
nation hut actually to rehabilitate this nation
to rid itself of this kind of sham that we as
Indians, the second most populous country in
the world find ourselves ss a helples  giant
at the mercy of few terrorists.
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SHRIMENTAY 'PADMANABHAM
(Andhra Pradesh): Thank you, Mr. Vice-
Chairman, Sir.

The bomb blast in  Calcutta took place on
16th nght. For the whole of yesterday, the
entire  House was agitated. = A number
of Members trcvi both  Slides,  the
Congress  and th'e Opposition  wanted to
know what actually happened in Calcutta.
A number of times, three or four
times, we raised this issue in this House.
The Home Minister  and, sometimes, in
the absence of the Home Minister, the
Parliamentary Affairs Minister or some other
Minister, replied to us assuring the House that
the State Minister for Home  Affairs, Mr.
Rajesh Pilot, had gone to Calcutta to make an
on-the-spot study and RS soon as he comes
back, the Government would come Put with
a statement with all the details. That was the
reply, a stock reply, they  had been
giving.  Even as late as 7 o'clock yesterday
evening, the Ministers who were present here
told the House the same thing. Sir, now the
statement has come. But I do not find
anything new in it. I am thoroughly dissatis-
fied. All that is there in the first page of
the statement appeared in the Press already.
Even today, more details are given in the
Press rather than in the statement.
..As far as the second  pageis con
cerned, it is blissfully vaguo. I would
like to read outone or two
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i, sentences from the statement. (lire?
rupton).  This is blissfully  vague in the
sense  that there is absolutely mothing
concrete in the statement. The Minister does
not know whether it is related to or has any
similarity with the blasts that had taken place
in Bombay. He has not yet come to any
conclusion as to who is behind it and it is not
possible, at this stage, to give any definite
conclusion on this Another classic sentence is:

"The impression however, wnich I got
on the basis of my discussions with the
State Government officials and the injured
people, that nothing appears to have come
to notice so ftv establishing linkage
between the two incidents as yet. Nothing,
however, can be ruled out at this stage."

What is this. Sir? I am not able to understand
this kind of an evasive statement.

The entire statement is vague. It was
yesterday that the Minister of State for
Internal Security visited Calcutta. Either he is
having some information with him and is not
prepared to share that information with the
House, or he does not have any information
and is still groping in darkness. The inertia
which this Government exhibited when the
Bombay blasts took place is again apparent
from this statement on Calcutta. Sir, why I am
saying this is when the blasts took place in
Bombay, the Government had come out with
different




387 Statements
[Shri Mentay Padmanabham]

versions. The Prime Minister said, "The brain
is outside the country, the hand is in the
country."

SHRI RAJESH PILOT; Sir, he did not say
that. Let me clarify. The Prime Minister clearly
said, "We have to find out the brain and the
hand-" He did not say, 'head Outside or hand
outside' Please don't misquote the Prime
Minister.

SHRI MENTAY PADMANABHAM: O.K.,
I agree with you. But what about the Home
Minister?  The Home Minister, Mr. Chavan,
said that sortie international force is  behind
these blasts. Do you deny it? You are not
denying it. I am happy to know Jt. And to
corroborate the Home Minister, Mr. Advani
said that Pakistan is behind these bomb blasts.
Why I am saying this is, both the main Opposi-
tion and the Government created a situation,
deliberately a panic situation in the country,
that there is  a big conspiracy which is being
hatched and which will create number of in-
cidents like those that happened in
Bombay. It appeared in the press, in some
sectiong of the press, "Bombay is Over. In
course of time Calcutta will be blasted and
afterwards Delhi or some other place."  This
is what came out in the press. What
preventive action has the Government taken?
Therefore, I would like to know from the
Government whether the Government is alert.
While this is going on. The Government,
advertently or  inadvertently, created i
panic situation in the entire country. What is
happening in Delhi Sir? For the last three or
four days the dissidents are on a  signature
campaign, the loyalists are on a counter-
signature campaign. This is affecting the
country. This is affecting the efficiency of
your Government T would like to know
whether there is any unified command even
in the Home Ministry-It had appeared in the
press. Yes, it has been published in all the
newspapers.

[ RAJYA SABHA |
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SHRI M. A. BABY: Is there any unified
piloting in the Home Minis try?

SHRI MENTAY PADMANABHAM This
Government has a Pilot. Ever in the Home
Ministry there is no unified command.

And it has appeared in the press
that the senior Minister and the State
Ministers are not even on talking
terms. They are not passing on in
formation. .

THE VICE-CHAIRMAN (SHRI MD.
SALIM) -. This is not concerned with the
bomb blasts.

SHRI MENTAY PADMANABHAM:
Why I am saying this is...

AN HON. MEMBER: This is a very
serious matter. It should be discussed
seriously.

THE VICE-CHAIRMAN (SHRI MD
SALIM) You seek your clarifications.

SHRI MENTAY PADMANABHAM:
Excuse me, Sir. Just one minute. One minute,
Sir.

SHR RAJESH PILOT; Sir, he is
mentioning irrelevant issues. We have ether
things... {Interruptions) ...

SHRI MENTAY PADMANABHAM: You
can make all these points when you reply.
There is no need to interrupt me.

Sir, why I am saying this is, this is creating
a doubt a suspicion, in the mind, of die people
that the Government is not taking the issue
seriously, that the Government is not devoting
as much attention as it should, to contain these
things or to assure the people that these things
will not recur.

Some of our friends are asking,
"Is Delhi, safe? Is it safe to live in
here? Will anything happen to
Delhi?" Therefore, Sir, for God's
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sake close your ranks and try to contain these
things, try to reassure the people that you
mean business and you will catch the culprits
and even stop and contain this kind of
sabotage in the country. This is what I would
like to say. Sir, there is nothing in this
statement on which we can seek clarifications
because everything is vague, vague, vague.
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SHRI TINDIVANAM G. VENKAT
RAMAN (Tamil Nadu): Mr. Vice-
Chairman, Sir, 1 share the concern
of the House about the incident that
has taken place at Calcutta. As many
have said, it started in

i cutta and some Members were saying

" that some more places might

be
affected. But we should put an end to this

type of serious incidents which not only
shatter the buildings, but which also shatter

. the unity of  the
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country. The entire nation is in
jitters as to what will happen tomor
row and which will he the target
tomorrow. At this juncture we
should also appreciate the immediate
visit of our Minister. But, for coures,
the hon. Members have expressed
their anguish that more details have
not been given. The Government has
a number of investigating agencies
and we expect from the Government
more than what the newspapers give.
And as and when we refer to the

newspapers here in this House,
immediately the Chair will
say — I am not referring to the

Chair now—no, no. Any particular re
ference from the newspaper is simply
pho-phoed, saying "No no. What is it?
You ar after all reading from a
newspaper. What is the credence of that?"
But, now the time has changed. The
newspaper is giving more details than the
Government. For instance, Sir, I quote...

THE VICE-CHAIRMAN (SHRI MD.
SALIM): You ask quesitons instead of
quoting anything.

SHRI TINDIVANAM G. VENKA-
TRAMAN; Sir, after giving the basis only, I
can put the question. Otherwise the question
cannot be answered. As one hon. Member has
put it, by reading this satement, we cannot
find out as to what is the cause whether it is

accidental or intentional. Here, in the
statement, it is said, "to ascertain the cause of
explosion". It is not a quesion of asceratining
the cause of explosion as though something
has happened accidentally or intentionally. A
crude bomb is being used to

trrorise the nation, to destabilise the nation.
That goes without saying. Any man of
commonsense will understand it. That is why I
am quoting from the 'Hindu' of 17th. We are
now on the 18th.

PROF. SAURIN BHATTACHARYA
(West Bengal): You are quoting from the
'Hindu'; it is no communal

[ RAJYA SABHA |
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SHRI TINDIVANAM G. VVENKA-
TRAMAN: Yes, I am referring to

the 'Hindu' newspaper. I do not
reter to any community. it says:
"Explosives and detonators used in the

Friday blast in the city appeared to have been
brought into the country from multiple sources
in several countries and put together, top sour-
ces said here today." his is what I want to
point out. This paper  or these people who
are giving this information are able to fish out
information and they are able to perfectly point
out as though they have  got somehing more
than what is contained in the statement. Again
I quote: "While the brain behind the blast
was not in India, it was not just one set of hands
that carried out the task Several gangs, each not
knowing the identity of the Other, may have
been engaged by the mercenary or underworld
out fits. The raids on  their side outs have
literally put them, on the run." So, practically
this fund of information we are getting from the
newspaper. But absolutely there is no
information about it in the statement. Still we
are trying "to find out the cause of the
explosion", according to the statement. He has
rushed to the place. But this statement does
not contain the information at  the same rate.
That is what I wanted to point out.

Then, Sir, the hon. Home Minister slaid that
there is a foreign hand behind it and all that.
Now, this statement does not contain anyhing
of that.

THE VICE-CHAIRMAN (SHRI MD.
SALIM): You seek clarificaions on the basis
of the statement made by the Minister on the
Calcutta blast.

SHRI TINDIVANAM G. VENKAT-
RAMAN: I will come to that. Our Telugu
Desam friend said whetner theer is a
controversy in the Ministry itself. So, I am
pointing out this. The Home Minister says
that a foreign
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hand is involved. There is absolutely no
mention of it in this statement. Any is it silent
on this aspect? On ihe lines of what the Home
Minister has said, this statement should have
been drafted giving out all the facts. So, it is
not a full information. Moreover, no
assessment of the damage has been given. The
statement does not indicate as to what kind of
help, medical or otherwisej is being rendered
to the affected persons. What is the
compensation being paid to the persons
affected.? All these details have not been
given. I would like to know the policy of the
Government and how they are going to help
the affected persons. I earnestly appeal to the
Minister to give us full information. The
information provided by him is less than what
we read in the newspapers. Perhaps, tomorrow
we may nave still more information from the
press reports only. Therefore, let the Minister
come with fuller details.

As our senior colleague said, let us not get

scared. I don't understand why the Minister
visited certain places. We have a good
communication system and all such
information can be communicated. Anyway,
the States have to be carefully guarded. Let us
not be scared. Let us all sit together, cutting
acros party lines, and ponder lover it. It is not
a party issue: it is, a national issue. We have to
come together and not think of dividing
ourselves. We all have to think how the
culprits can be booked so tnat the nation
remains peaceful.
PROF. SAURIN BHATTACHARYA: It
is needless 7o say that it is a ghastly incident. It
is beyond condemnation. No words would be
strong enough to condemn it. But for the
technical snag in the statement of the Minister,
perhaps, I would have been deprived of this
opportunity to seek certain clarifications on the
statement which might have been made yester-
day, as he is saying. So far so good. But my
point is, what is really the snag that has placed
the entire country, it seems, under a seige?
Which
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are the forces and which are the powers
behind this act of subversion and waton
destruction of life and property? With all the
powers of the entire governmental machinery
of tne country, we are in a helpless state. The
names that have come out, whether it is in
Bombay or Calcutta, are of the mafia dons, the
underworld lords. Should we unerstand that in
India a situation has been created where the
country is held, to ransom by the underworld
dons? This is the question which should toe
answered fairly an squarely by the
Government and its representative who is now
before us, the iniste of Internal Security. It is
not enough to say that there are foreign hands
behind it. There are foreign hands, there are
internal hands, there are invisible hands. All
types of hands are there and I don't see
anything else. But these hands are out to bring
the country on the threshold of a big crisis. It
is nothing short of the*.

The last paragraph perhaps of the
statement made by the Minister says that all
the districts throughout he country have been
asked to set up control rooms. If that is not the
position of a country under seige what else is?
I would like to be enlightened on this. If that
is any consolation for the massacre throughout
the length and breadth of te country, it is
something else.

There was; Mr. Venkatraman's point
regarding the Government knowing what the
Press knows. For example, in the case of
Bombay blasts, regarding Memon, who is
supposed to be the brain behind it actually,
who is the organiser of the crime, the true
inside story was given by 'Statesman', pro-
bably, to begin with, and then followed up by
"The Hindu', and the Government was feebly
acting on those clues. Otherwise, their vigil
was confined to local dons, to local people
and to one mafia en who is now in Dubai.
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[Prof. Saurin Bhattacharya] Their network
was inside the country-still operating. The
Government could not make any efforts, so
far; to break it down. That is at the root of the
situation which has been created..

According to a report in another newspaper,
I think 'The Hindustan Times the Government
of India does not propose to make a through
investigation into these incidents; lest the State
Governments should take it otherwise. I do not
know which State Governments. The State
Governments are seeking help, help in
meeting the situation, because their resources
are limited as their powers are. Therefore, by
assisting the State Government agencies, why
can't this thing toe done? What stands in the
way, if what is published in the newspapers
is true?

Then, yesterday, at Guwahati, I came across
a statement. It was a sta. tement. It was a
statement fsom the Minister, on the television,
in regard to tightening the security along our
coast. Bombay and Calcutta both are on the
coast. The third is Madras. There are other
ports strewn over the country. Should we
understand that our Coast Guard have not
been performing their duty? Our eoastai and
riverine areas are all patrolled. Should we
understand that the people patrolling these
areas were not doing their duty? How could
the arms land along the Bombay Coast, as
reported in the press? How were these
explosives stored in Calcutta or elsewher in
the country?

Sir, it is a stupendous problem which
cannot be dealt with in bits. This pro-blem has
to be tackled in its entirety. It is a stupendous
problem. But I was totally baffled to read in
one part of the statement of the hon. Minister-
a youthful Minister; I'should'say. com. pared
to old people like us- - that du-ring his
discussions with the Government officials and
certain injured people, he came to the
conclusion that, perhaps, what happend in
Calcutta and Bombay were not of the same
type; or
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something to that effect. Officials, all right.
But how could the patients enlighten, -I mean,
the injured people? Who are those people?
May be, by some movement or some
indication, they could have said. Of course, in
the next sentence, he says that nothing is ruled
out; at this age. I do not mean that the Minister
would give whatever information he has got,
in the House. In the interest of the
investigation, undoubtedly, the required
informiation the point is, in a statement
concerning may be witheld. I concede that.
But an icidet of such a closal magnitude,
should therr be the same patent; set
bureaucratic term such as 'receiving' the
attention', 'we are taking, into account', etc?
This is the type of reply we receive when we
write letters to the Minister that it is receiving;
our attention. This is type of expression in the
background of such events is a bit
disconcerting and I would hope that it does not
really reflect any lackadaisical attitude on the
part of the Minister who has shown much
initiative and vigour in trying to tackle the
situation.
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I have noted down. Let me assure the whole
House that the situation is totally under
control. We have given instructions to all the
States. We have given the action plan ifrom
the Centre side. As far as Delhi as concerned,
I will give at a later stage what action plan we
have proposed for Delhi, I will share with the
House I am of this opinion that we may sit
everyday as a committee or a subcommittee,
we must exchange our views. It is not the duty
entirely of the Government od ndividually of
the ruling party. It lis that of the nation, and
the nation belongs to everyone and every
political party. Every political party has to do
that. Every political party has a duty to
discharge. I am totally of this view, and the

Government is of this view.

SHRI JAGESH DESAI (Maharashtra): Mr.
Minister: if the action plans are told here; will

state not help us? Just think about that.

SHRI RAJESH PILOT: Yes, I
come out.

SHRI JAGESH DESALI: You know that.

SHRI RAJESH PILOT: I can share what
general requirement is |

will just

[RAJYA SABHA]
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SHRI RAJESH PILOT: It is a serious
matter. I want to share everything. If any
Member has any apprehension, we must
really clarify the doubts so that we all can
march towards the goal. We have to fight
these 'forces.
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It it a very difficult task for any force or
agency to check everything. But we are doing
our best. We have passed on the suggestions
to all the State
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SHRI INDER KUMAR GUJRAL (Bihar): I
am afraid the point is dif-ferent. It is not a
question of the BBC having broadcast. You
would have noticed in today's Press that
international airlines have started overflying.
They hove stopped landing here. This means
the situation is far more serious than mere
broadcast. Fortunately, the Minister of Civii
Aviation is also here and you are also here.
Since you have taken note .of it, have you
made more enquiries about it? If you have
made enquiries, what are your results What
intelligence has been given to you? Before I
sit down, I would also like to say this. [ am
quite satisfied with your expedition and the
efforts that you are making. You have our full
support. Only one thing I \vould like to say.
Unfortunately, you were travelling yesterday
when we were discussing this.

by Minister All
Classes Bill, 1993

The difficulty, particularly in Bombay, as you
would have noticed, is that the espionage is
now becoming high-tech and our counter-
espionage is obsolete. Our methods are obso-
lete. Our instruments are absolete. Our
training is obsolete. Unless you sit down to
work out the entire system, merely asking the
same man to act more actively will yield very
limited results.

The second point which you have to kindly
keep in mind is that we are in a crisis. We talk
of the intelligence, its failures, its successes,
that is a different thing The difficulty basically
is that the whole world today has now moved
to a stage when there is some sort of
parliamentary supervision over the intelli
gence. There is a Committee of the American
Parliament which supervises the CIA's
activities. I am not demanding that a
Parliamentary Committee should be made. But
may I urge upon you that our system is very
different. No Minister has any contact—since I
had been a Minister myself, I know it— with
the intelligence. The intelligence, RAW and
other things, are functioning in their own
corners. I have nothing against them. The end-
result today is that neither the Minister of
Internal Security as you are—you are
efficiently doing it—nor even the Minister of
External Affairs nor anybody has any input
coming from them. Nor is he able to advise
them. May I suggest this? You should learn
atleast one lesson from this crisis. If you do
not want to sot up a Parliamentary Committee,
do not. But please set up a Ministrial
Committee at least Two or three senior-most
Ministers should have the overall charge of the
entire intelligence set-up so that you know
what is happening, what inputs have to be
done, what changes have to be done. Since it is
some sort of an in-house thins, transfers,
recruitments, everything becomes closed-door,
we do not
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know what is happening. You may or may not
share it with us. That is for your judgement.
But surely you must know land I am sure you
do not know because I know the system. I am
sure the Minister of Civii Aviation does not
know because I know the system. I know that
the Minister of External Affairs does not
know because I know the system. I do not
know if the Prime Minister even knows
because the Prime Minister does not have the
time for it. It is natural because the Prime
Minister has ia hundred headaches. So, ulti-
mately, it becomes that there will be a Joint
Secretary in the PMO who may be having
some contact with them. The end-results are
very unsatisfactory and I think from this crisis
at least, we should undertake this. Thank
you.

SHRI G. G. SWELL (Meghalaya): Mr.
Vice-Chairman, Sir,... (Interruptions) . Unless
you have a special counter-terrorism force in
this country... (Interruption) ... abreast with
inter-nationjal terrorism, I do not think that...
(Interruptions) .. .with the same people, any
kind of supervision will yield any result.

SHRI RAJESH PILOT: Sir, I slightly differ
'from Gujralji. As far as the system is
concerned, there might be some fault in the
system. I am not denying it. The system can
always be updated with experience or with
your own thinknig, own ideias. But as far as
the Cabinet is concerned I do not think there
is any bar on the Cabinet Minister calling the
Direetor-General of intelligence or any intel-
ligence officer and asking what he is doing,
what his task is. And, frankly, it is we who
have slightly failed being in position. Well, I
was blamed for so many things. It was said
that being the Communication Minister, I
interfered in the Home Ministry. I have a
right, when 1 go to a State like Jammu and
Kashmir, to call the intelligence people
and ask
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what they are doing. It is my Government and
I am a member of the Council. I am
responsible to the Government. This (attitude
we also have got to take. We also get scared of
the IB. That attitude should go-But I agree
with you on one 5.00 p.M. thing that some
improvement to imprave the culture of
functioning is needed so that the quality of
information is better and this is what we are
trying and I can assure you that Intelligence as
of today is up to date. We have done a lot of
good jobs, but there are some sort of lapses
also in some parts which are not up to that
degree to which it can be, but I have taken
your suggestion in the right spirit and we will
certainly involve them in some way where it
can be improved.

Regarding the second point, about counter-
terrorism, NSG is actually meant for this.
National Security Guards, when we took the
initiative of setting up this force, the idea be-
hind it was that these are for antiterrorism or
counter-terrorism purposes. Slowly, slowly we
have started using them for VIP security.
When I took over the office of Internal
Security Minister, the first thing I decided was
this. I said, "This Border Security Force should
not be used for internal security. They must be
on the border. Internal security should be done
only by the CRPF and other forces which are
not for the border and NSG should be only for
the counter-terrorism purposes, as task forces."
But slowly, slowly we are training the people
in. the State level. Today NSGs are toeing
duputed with the State Ministers. NSGs are
being sent to the Chief Minister of Assam, to
the Chief Minister of Punjab. So we are
developing the confidence of the State Police
more and more, giving them the same training
which the NSGs have. The NSGs will train the
Punjab poilcemen. But give them the
responsibility so that they can perform their
security duties
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well, and it will work out but give them, some
tmie. And what Gujaral-ji has said we have
started doing it a month back. L.P. Singh's
report,. Dharamvir's report, all these are being
initiated, but unfotunately it is only a month
and a half and I have to answer these questions.
It is slightly difficult for me to go beyond this
but I can assure the House that these things are
being taken care of. At last, Sir, Let me assure
the House that it is a challenge which has been
given to the nation by disruptive forces and we
all have to rise above party lines, we all have to
take it as a personal duty as citizens of this
nation that we have to fight against these
forces. The Government alone cannot fight, the
Government alone cannot take care of such
challeges. We all need your support, we all
need your blessings, we all need your push, so
that we can fight these forces and I think the
House must be aware of this, that if we don't
fight these forces at this stage, it might be a
dangerous signal after some time or in the near
future. I fully assure the House that the
Government will not fail and the Government
shall not leave any stone unturned. Where we
will be seen wanting, we will be seen waiting to
react, we will not let it happen. We will do our
best, but a support, total support, and good
wishes from all sections are required to fight
these forces which has really become a chal-
lenge and I hope that it will be available to the
Govenment from the House. Thank you, Sir.
(ends)

SHRI MOHAMMED AFZAL alias
MEEM AFZAL: Sir; I have a request.. .
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THE VICE-CHAIRMAN (SHRI MD.
SALIM): I am not going to allow it. I will not
allow it. It will not go on record.

SHRI MOHAMMED AFZAL alias MEEM
AFZAL:*

THE VICE-CHAIRMAN (SHRI MD.
SALIM): That matter is over. That matter is
over.

SHRI MOHAMMED AFZAL alios MEEM
AFZAL:*

THE VICE-CHAIRMAN (SHRI MD.
SALIM): That matter is over. Now nothing
will go on record. Nothing will go on record.
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SALIM): Now, we will take up the Statutory 9! WITA TXHIT F{ W F1E wHal

Resolution  disapproving  the
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Commission for Backward Classes Ordinance, %: ;ﬂ'{’ gL, w9 ¥ 48 3% '{'@'g

1993 and the National Commission for

Backward Classes Bill, 1993.

STATUTORY RESOLUTION SEEK-
ING DISAPPROVAL OF THE NA-
TIONAL COMMISSION FOR BACK-

WARD CLASSES ORDINANCE, 1993

RE. THE NATIONAL COMMISSION
FOR BACKWARD CLASSES BILL, 1993.
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The Backwards shall be those
who would be Backwards in the
eyes of the State”
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"In fairness to the country, protection can
ge granted to any class, whether you call it
a Backward class or a rniority, only on the
ground that it is backward and & left to
itself, it would be unable to protect its
interest."



